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brim ft to yo«r notice earlier 
toQMM I was on duty elsewhere, on 
Wmm. duty u d  not private duty— 
Ms would like tbs Chair to wtend the 
gsa*r*l consideration stage, when it 
«BMH op again at a latar stager

ffr. Deputy Speaker: I  am sorry. 
Thf hon. Member was not—

Sfcri fafra) Singh: At a later stage, 
tot now, X desire that this House 
sjiould have a wider and greater 
ogportunity to have a general discus-
sion on this SUL

Mr. Depety-Speaker: It has been
amended once and then again a 
second time Therefore, it would not 
be possible for me to extend it.

Shri Jtlptl Sloth: Now, I am not 
asking you to extend it now, but 
when it comes again.

Shri K. D. Malavtya: Mr. Deputy- 
Speaker, I am most grateful to the 
House for having warmly accepted 
the idea*; and principles behind this 
Bill.

Mr. Depoty-8peaker: He may con-
tinue on Monday. We will now take 
up the other discussion

li-ia hn.
MOTION RE: REPORT OF NATION-
AL COAL DEVELOPMENT CORPO-

RATION
Start Rameehwrnr Tantia (Sikar): 

Sir, I beg to move:
“That this House takes note at 

the Annual Report of the National 
Coal Development Corporation for 
the year 1957-58, laid on the 
Table of the House on the 17th 
February, 1959."
Mr. Deputy-Speaker, Sir, I want to 

congratulate the Minister of Steel, 
|Qoes and Fuel as well as the Chair-
man and tiie managing director of 

National Coal Development Cor- 
ppratlan for bringing out their 
report for the year 1997-58 in
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Corporation 
which they have mentioned all the 
problems. They have also stated 
fraokly about the drawbacks and 
difficulties in the past year. Hus Cor-
poration was set up as a private limit-
ed company in September 1996 and 
this la its second report. The pro-
gress made in these one and a half 
years is not bad. In 1955-56 the coal 
output in these 11 collieries taken 
over by the Corporation was 29 lakh 
tons. It rose to 318 lakh tons In 
1958-57 and 33*57 lakh tons in 1957- 
58. From the working of the first 
six months of 1958-59, it seems that 
the production will go up to 35 lakh 
tons in that year It is not bad. 
Apart from this they are planning fo 
raise up their production by investi-
gating new coal mines for which they 
are working at present and when aft 
that comes it seems that they will 
approach the target of 10 million 
tons.

But it is not very encouraging to 
look at the profit and loss account and 
the balance sheet The total amount 
of gross capital is about Rs. 8 crons. 
Apart from that there is a reserve of 
about one crore of rupees. So, it all 
comes to Rs. 9 crores. The total pro-
fit is shown as Rs. 30 lakhs and the 
net profit, Rs. II lakhs. A develop-
ment rebate of Rs. 10 lakhs has been 
given and so the profit remains at 
about a lakh of rupees. If we calcu-
late interest at the rate of six per 
cent that will come to about Rs. M 
lakhs So, actually It is a loss of 
about Rs. 53 lakhs. Why is the profit 
so low? They have given some 
reasons that on account of the four 
bad collieries—two are very bad— 
they could not make much profit 
But for them, there would have been 
a profit of another Rs. 35 lakhs—that 
is what they say. Two collieries in 
Giridih have lost over Rs. 5*04 crores 
in about 20 years. This Is a big loss 
to the Exchequer. A report on thaao 
collieries shows that there mighr be 
some difficult mines. But it vWtM 
appear that the output per man shift 
is less than half of what is in 'the 
private collieries in Jharia, both good 
and bad colliery fields. It tt about
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ane-third o f that when compared to 
another State colliery not ter off, 
namely, Bokaro. The output per man 
shift in 1955 in Giridih wa> 17 ton 
at against ‘97 ton in Jharia or *48 ton 
in Bokaro. The average annual out* 
put per worker In Giridih was 46 
tons as against 108 tons in Jharia end 
127 tons in Bokaro. Besides the 
percentage of abstenskm was also at 
high as 29*30 in Giridih as against 
18*18 in Jharia and 17*11 in Bokaro 
Hut shows that there Is some mis-
management or bad management in 
these collieries and the excuse is 
given that they are difficult collieries 
but the coal there is good and il we 
abandon it, the private sector would 
not exploit it as it would not get any 
profit and so it will go waste. I would 
ask whether the Ministry had tried 
to bring some foreign expert or our 
own expert to find out whether the 
losses can be reduced to some extent 
or they may at least be run on no- 
profit-no-loss basis. If it is necessary 
there is no harm in asking some ex-
pert coal mining managing agents to 
ghre their opinion as to whether they 
can be improved. For instance, take 
the results of some of the private 
coal mines The Bengal Collieries 
with a capita] of Rs. 120 lakhs and a 
hedging of 24 lakh tons—15 per cent 
of the capital of the Corporation— 
have shown a gross profit of 73 lakh  ̂
in 1955, Rs 61 lakhs in 1954. In the 
same way, another colliery, Kathar- 
Jharia, a smaller coalmine with a 
production of 3 lakh tons of coal, 
have made a profit of Rs. 12,50 lakhs 
in 1956 and Rs. 11 lakhs in 1955. We 
can see other coalmines also. I do not 
want to take time. For instance, the 
East India coal mines are doing very 
well.

It is true that some collieries are 
bad. If a particular colliery had lost 
over Rs. 5 crores in 20 years, some-
thing should be done about i l  There 
may be difficult mines. If the profit 
of the other ccfllkuries are put by 
these collieries, all the profit would 
be wiped out It is not a healthy 
sign.
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The private coal Mines are Me 
mAjor producers. Just now out 41 
million tons, the public sector pMr 
duces about 8*5 million tans and tits 
private sector, about 88 million toau. 
But I do not know whether it is right 
or wrong. We have to achieve a tar-
get of 60 million tons at the end at 
the Second Plan—18 million Ians 
from State-owned collieries and 48 
million tons from the private eat* 
lieries. But the private people njr 
that they are not getting the same 
facilities as the State-owned collieries 
get regarding wagons or otter things.
I may point out that it is all the 
same for the Government whether 
production is in the private sector or 
public sector But if two types of 
facilities are given, they could not 
compete and they will not be in a ' 
position to play their part

In the end. Sir, I will say that it is 
good to keep good relations with the 
labour. It is good that they are in-
vestigating new coal mines. Tbey 
have arrived at an agreement with 
the Russians to explore the Korba 
coal mines and other coal mines, and 
we hope that we will reach our tar-
get of 10 milion tons in the public 
sector by the end of the Second Vivo 
Year Plan

Mr. Deputy-Speaker: Motion mov-
ed

“That this House takes note of 
the Annual Report of the National 
Coal Development Corporation tor 
the year 1957-58, laid on the TaUe 
of the House on the 17th Febru-
ary, 1959”

Now, should we have some time 
limit for the speechesT May I just 
have an idea as to how many bos 
Members want to participate in this 
debate? There are only four hon 
Members who want to participate. IM 
us have 15 minutes for cadi hon 
Member.
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0M S. B. Vtttal Boo (Khammmm): 
Mr. Deputy-Spaaker, Sir, we are con- 
'sMbting today Aa^Sacofi* Aatmtt 
Sepbrtoff the National: <3oai>&evtta)*- 
wtat Corporations totaBy tat>rnHdi 
ttaae we should faavo t&kttn into 'cab- 
■Mwation the Third Aatnuafi' aspbfet 
off the Nationar CMfl ’Dawlbpwerft 
Corporation.

I have to make a> few dbaarvateaqs 
about the working and funotianingxaf 
this National Coal Development! Cor-
poration. The success of this Corpo-
ration will also encourage us about 
the extension and expansion of public 
•ector in various industries

In the very beginning, I wont <0 
sajr about the Board of Directors that 
has been constituted. It is very Utv- 
fortunate that for mining whfeh 
»  a highly technical subject, 
during the year 1957-58, the period <fttr 
which the report relates, there im> 
not been a single technical man 6n 
the Board of Directors. I recognise
the fact that this mistake has bean
rectified in the year i960 by appoint-
ing a technical man on the Board 
But that is not enough. Even the 
Managing Director of the National 
Coal Development Corporation toda  ̂
happens to be an ICS official. Sit, 
this is purely a technical subject 
Other corporations and companies in 
the public sector have rectified ’ttiis 
mistake. For instance, in the Hindus-
tan Shipyard the Director
today is a technical person In the 
Hindustan Aircraft Factory wfceife 
there used to be an ICS official the 
Managing Director today happens to 
be one technically qualified. There-
fore, I would urge that on the Board 
of Directors there should be a prepon-
derance of technical people, not theee 
ICS officials who know nothing about 
the technical working of the mines.

million tons and the private sector 
4B million tans. During the debates 

Demands for Grants re- 
M N rto Ministry of Steel, Mines 
oM  faal, we were always told that 
W W  well set for achieving this 
tenpfc But this figure of 3*5 million 
tons does not take us anywhere.

Sir, the very organisation of the 
National Coal Development Corpora - 
Won reflects little of planning and 
littM of organisation I recognise the 
fofet that exploration, opening of new 
mines and raising of coal from new 
ttUes is time-consuming. But we 
HMfe <ot old mines also in the 
National Coal Development Corpora-
to r  We could have stepped up the 
production by accelerating the pace 
of *fptk m those old collieries white 
preliminary work with regard to new 
collieries is going on. That is how 
we could have made up for the time- 
lag jn raising coal from the new col-
lieries

But what has happened? For ins-
tance, take the case of the Korba 
coalfields. We are to raise 2 to 3 mil-
lion tons a year by the end of the 
otcopd Five Year Plan. The target 
bat been slashed. We were told that 
we are going in a very big way with 
**gerd to the starting of open-cast 
mining in this area. But suddenly 
w» have given it up. And what is 
happening today? We are awaiting 

project report from the Soviet 
experts with regard to the Korba 
coalfields. What has happened to 
Btoampur-Jhibnfil* That has beat 
given up. We were expecting to raise 
nearly 2 to 3 million tons from this. 
Why has it been given up? It is 
because the railways are not expect* 
ed to lay the new sail link by the 
end of 1960-1361

The production of the National 
Cool Development Corporation has 
been rather very disappointing. We 
have only raised, during the period 
to which the report rotates, 3*3 million 
teas. In the Second Flan period the 
public sector has been allocated 19

Coal is an important raw material 
for any factory One has to be very 
careful while planning tor saa). We 
are told that this reduction in the 
target in respect of Korba eoaWUMf 
is going to be mala up by Iw i—  
the target at Bhurkunda and Omhi,
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oollieriea. What it happening there? 
Tfa*y say that coal hM been exposed 
and at any time we can raise as much 
eoal as we want, but today we are 
not rakinf because one of our sidings 
baa not cosne up. Xnough coal is 
there but we cannot raise it because 
a railway aiding has not come up. 
What planning is this? Is this the 
way that we organise the coal indus-
try? Is this the way that our pub-
lic sector has to function? S:r, w<> 
have hardly I f years to go before the 
Flan period comas to an end. If you 
take aome energetic steps, even now 
we can do it

'I tab  ttafi ncn  su€n sYmjhe -mtsa- 
■ores like having a third shift at 
Bokaro has not been taken When 
I was there in the month of Septem-
ber last year I was told that the ins-
pector has not permitted the use of 
an aerial ropeway which transports 
coal from the Bokaro and Kargali 
coalfields to the washery plants. What 
are the grounds? They are not get-
ting permission simply because the 
netting under the aerial ropeway was 
not done. That is a very simple 
thing. Whenever there is an aerial 
ropeway which passes through places 
Of habitation or roads it is common 
that a wire netting has to be provided 
But that has not been done What 
does this prove? This clearly proves 
that Uie National Coal Development 
authorities are not serious in the task 
they are entrusted with.

Again, we axe told that the Kargali 
Washery could not go into commis-
sion on the appointed date due to 
aome difficulty. I do not know when 
the rated capacity of 550 tons per 
hour ‘will be reached and whether 
we will be able to keep up our sup-
plies to Bhilai and Rourkela steel 
planta when they go in for full 
capacity.

I shall now refer to a few points 
about the working conditions at these 
(joattelds. When these collierie« 
•are under the Railways, the entire 
staff had the Railway service condi >
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tions. When they were lianifaitod 
to the Government they got the 
eminent service condition!, 
they do not know what service cott» 
ditions they have got No rulaa have 
been framed yet There is no pro-
per regulation of service conditions in 
this National Coal Development Cor-
poration The National Coal Develop-
ment Corporation has been in existence 
for nearly more than two years but yat 
the conditions of service have not 
been finalised. There are nearly 
20,000 to 22,000 people working lb 
the coal fields and the quartan -an 
being constructed at a very slow rate. 
There are quarters in which these 
miners will have to live but they are 
unfit for human habitation. Look at 
the pace of construction of quarter( 
for the miners Only 740 were 
constructed during the year 1807-88 
and 1,400 dunng the year 1958-BO. I 
do not know when our miners will 
get proper housing which they richly 
deserve because their nature of work 
is arduous and hazardous.

Then, by shifting of the Coal Board 
and other staff from Calcutta to 
Ranchi, though they have taken up 
to some extent the construction of 
quarters, the staff are without housing 
and the staff who are working In 
Ranchi are undergoing considerable 
difficult.es with regard to housing 
Therefore. I would request the non. 
Minister to draw the attention of the 
Corporation to the need for speedy 
construction of the quarters.

With regard to promotions, I an 
told there are no proper rules regulat-
ing promotions. A supervisor, a 
graduate from the Jadhavpur Univer-
sity, was appointed in a washery. Be 
was sent to Japan for training in the 
washing of coal, and suddenly a raw 
graduate from the university has been 
brought and made the assistant engi-
neer, whereas this person who is more 
qualified than the young engineer still 
continues to be a supervisor. Similar-
ly, with regard to promotions in the 
Corporation, there are some cases 
which I think should be seriously
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Ibdtad Into either by the Ministry or 
the National Coal Development Car* 
jfentttaa.

Begardiftg water supply, the ques-
tion of water (apply for the workers 
at Bokaro and Kargali coal fields tun 
baen hanging lor a very long time. 
A Bofobay engineer was brought in. 
He was asked to give a plan and he 
submitted a plan. Two years or more 
have elapsed since he submitted the 
plan but the water supply programme 
has not yet been taken up. I do not 
know when this is going to be taken 
up. Water is very essential for human 
beings and for these workers as Wfell 
I do not know when the whole pro-
gramme would come through.

Looking into the financial aspect of 
the whole thing, we see ttfat produc-
tion does not bear any relation to the 
total money spent on the coal fields. 
The books show that the capital 
invested along with other things 
comes to nearly Rs. 17 crores. The 
experts on coal industry have always 
stated that for raising a ton of coal 
in a virgin coal field, Rs SO to ks. 40 
are required for being invested as 
capital. Calculating in this way, at 
least on a very conservative estimate, 
we should have raised about a little 
over four million tons in these coal 
fields, but what are our raisings? It 
is just three million tons odd. That 
means we have raised one million 
tons less than what we have invested 
lor. That again means we have spent 
nearly Rs. 4 crores extra on raising 
coal. I understand and I quite realise 
there are old collieries like Giridih 
where we have been incurring losses. 
Hie question whether the Giridih 
coal fields could be worked or not was 
gone into by a technical committee 
and the committee said that those 
coal mines have got very good 
resources of coking coal and that 
efforts should be made to continue the 
work in those coal fields. They havt 
also suggested various methods foi 
increasing the output in those fields 
The Government took considerable 
time for arriving at a decision on the 
recommendations made by that
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technical committee. Q& that com- 
poittee there Was a technical fettiak 
from the Corporation, one nnflifiw. 
another from the Singareni calliafiafc 
and a third from the private sector, 
the Shaw Wallace Company.'  These 
three people have unanimously 
recommended that these coal art*. 
should be worked and they have 
suggested various methods by which 
the losses incurred at the coal minea 
could be reduced. They have Hint at 
ed one simple thing like having a 
larger tub there instead of having the 
small tub. They said that larger tube 
should be used lor transporting 
from under ground to the surface. 
They said that tubs of 45 c. ft. atMwVf 
be used. But what happened to the 
recommendation? When I met the 
superintendent of the coal mines last 
year I asked him what happened to 
that recommendation. He said, “We 
have ordered in a private firm for the 
manufacture of this bigger tub.” Than, 
what happened? The quota of iron 
and steel that was given to the Cor-
poration was asked to be delivered to 
the private firm. The Controller ct  
Iron and Steel refused to do so. 
Firstly, it is a mistake for those 
people to have placed orders on • 
private firm when there is a very nice 
workshop at Giridih where they 
could have manufactured these things. 
I asked whether it was not poasiUe 
for them to manufacture them—flwy 
larger tubs—at the workshop ' there. 
He said it could be manufactured. 
Thai 1 asked who placed the orders 
with the private firm. He said, "I do 
not know. Perhaps it was done by 
somebody sitting in the National Coal 
Development Corporation”.

There are three Chief Mtaiiag 
Engineers in this Corporation sitting 
in Darbhanga House at Ranchi. A 
mining engineer should be on the 
field. One is said to be in charge of 
Korba and another in charge at the 
old collieries and the third is said to 
be doing some matters relating to 
staff and other things. These people 
should >go to the coal fields, and their 
place of work should be Chert. Hare,, 
there are managing directors and a
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hoat of others—Deputy General
Manager and others—who could look 
tfttr this work. Therefore, I fail to 
understand this state of affairs.

Then, the National Coal Develop, 
neat Corporation has been receiving 
greater help from the Government 
agencies like the Indian Bureau o1 
Mines with regard to exploration and 
proving of deposits, and also from the 
Geological Survey of India. The Cor-
poration has received so much help 
whereas the results that have been 
shown are not commensurate with the 
amount of assistance that has been 
given to it

We were urging on the Govern-
ment that with a view to conserve
coal and with a view to properly
utilise the coal reserves in our coun-
try, the coal mines as a whole should 
be nationalised. Therefore, it was 
very essential for the Government, 
who are going to extend the public 
sector, to show a very good result
while working this Corporation But 
unfortunately they have failed to do 
so. Cannot these mistakes be rectifi-
ed? They could be easily rectified 
In coal, I am all for experts’ help 
from various parts of the country, but 
I cannot understand one thing In 
coal mining our engineers have been 
doing work for the last 40 to 50 years 
Coal has been raised from our coal 
fields since the past 60 years But 
even to this day, we have to go in for 
the help of foreign experts for raising 
coal. I do not mind it, you are 
getting help from the Soviet experts 
and I welcome it It is very good 
But you should have planned your 
programme in such a way that you 
could have kept up yearly targets. In 
the various consultative committee 
meetings since 1990 we have been 
urging upon the Government to give 
the targets coal field-wise and that the 
report should give the targets coal 
field-wise from year to year But then 
finally, it is seen that not a single 
recommendation has been adhered to 
I say that there should not be a 
slashing down or a downward revi-
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sian of our targets in tha ptftlic 
sector. Kven to-day, if proper assisr 
tanoe is given to Singareoi colUarity, 
we can raise the output from 5 lakhs 
to 7 lakhs tons, over and above tha 
target laid for the second Five Year 
Plan. But I do not know why fht 
Government is hesitant, because wa 
have got vast coal fields in that area. 
The Singareni Collieries Company 
have got technical staff and they 
would be able to increase the coal 
output. The only thing they want hi 
release of foreign exchange and some 
financial assistance from the Central 
Government.

So, I would urge upon the hon. 
Minuter to consider the observations 
that we' have made and see that we 
raise whatever has been allotted for 
the public sector for the second Plan 
period, without revising* the target, 
downwards.

Shri A C. Gufaa (Barasat): Mr.
Deputy-Speaker, Sir, this is the 
second annual report of the National 
Coal Development Corporation. Its 
performance during the last two years 
has not been very satisfactory. Of 
course, it has been able to impfDve 
the production as also the financial 
aspect of the old collieries which were 
owned by the Railway Board and 
which were incurring losses year 
after year Still they are running at 
a loss, but the loss has come down

I think the Government should 
take some definite decision on the 
Gindih collieries As far as my 
recollection goes, the coal in these 
two collieries is of very good quality 
and so the last bit of coal should be 
extracted The Railway Board was 
incurring an annual loss of Rs. 50 
lakhs; the loss has now come down 
to Rs 35 lakhs If, considering the 
quality of this coal, this has to be 
extracted, this loss should somehow 
be made good by the Government and 
it should not be put on the accounts 
of this Corporation. (Interruption). 
If in the ultimate national interest, ft*  
Giridih collieries art still to be 
worked then the Government should 
devise some means as to how this lost
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could be otherwise made good, either 
by increasing the price or by subsidis-
ing. This Corporation should not be 
made to bar th is  Io m

Same yean ago this matter was 
discussed and I collect apart from the 
collieries being very old, there were 
some other aspects contributing to the 
loas There were some surplus labour 
and there was also something about 
the ration that was being distributed 
to this labour Now that the Coal 
Development Corporation is expand-
ing its work, I think the surplus 
labour can easily be provided work in 
some other colliery The Oiridih col-
lieries should no longer be saddled 
with the surplus labour and the con-
sequent loss

The performance of this corporation 
should be judged primarily from the 
point of view of its production The 
target for the public sector in the 
Second Plan was extra 12 million tons, 
out of which this corporation was to 
produce 10 million tons or so 
But during these three years, 
it has been able to produce over its 
original 3 million tons only about 3 S 
million tons or something like that 
So, naturally there will be some sus-
picion and misgiving about the capa-
city of the public sector to fulfil the 
target of 12 million tons

Repeatedly the hon Minister gave 
the assurance to this House that the 
public sector would be able to reach 
that target I do not know whether he 
is still so optimistic about the future 
performance of this corporation and 
also the other undertakings in the 
public sector in collaboration with 
the Andhra Government The posi-
tion should be made quite clear If it 
is not possible, then at least to meet 
the requirements of coal for the indus-
trial and other development of the 
country, the private sector should be 
given permission to increase their 
production Though the private 
sector was doing quite well in the first 
two years of the Plan, their perform-
ance in the third year was not as 
food as in the lint two yean 
Ifee hon Minister should check
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up with the public and private- 
secton whether the target of 60 million 
tons would be achieved in this Plan 
period Also, more important than 
this is the factor whether both the 
public and private sectors would be in 
a position to produce 100 million 
tons during the Third Plan period- 
That is perhaps the most important 
factor that has to be decided by the 
Government in collaboration with the 
two sectors 

Coming to this Corporation, I think 
Government should not confuse natio-
nalisation with bureaucratisation Re-
peatedly mention has been made in 
this House about the composition of 
this Corporation or of any other cor-
poration On several occasions, I have 
also mentioned this aspect, but still 
this Corporation continues to be 
managed by Government officials with 
only two non-officials, I think. In this 
connection, I would like to draw the 
attention of the hon Minister to the 
composition of the UK National Coal 
Board The Act was passed in 1M6 
and the relevant section says

“Hie Chairman and other mem-
bers of the Board shall be appoint-
ed by the Minister of Fuel and 
Power from amongst persons 
appearing to him to be qualified 
as having had experience of and 
having shown capacity in indus-
trial or financial matters, applied 
science and administration and 
organisation of workers”

I think a similar criterion should be 
adopted by our Government also 
while selecting the members for the 
board of any corporation or any in-
dustrial undertaking m the public 
sector

Just a few minutes ago, we wen 
discussing another Undertaking, the
Oil and Natural Gas Commission. The 
Bill was before us, but there also no 
mention was made about the qualifi-
cations of the members of that Coav 
mission I think this is a very import-
ant factor There is no Bill behind 
this Coal Development Corporation, 
but I think the Minister 
a drastic change in the composition 
of the board of this Corporation. It
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should be definitely manned by persons 
-who have knowledge of this indus- 
iry. I have hdthing personal fcgatfatt 
any of these gentlemen to thh board 
•or the managing director Bui still, 
1 cannot forget the fact that the 
present managing director wtt engag-
ed in the Home Department for about 
8 years, tackling law and order and 
personnel matters, but suddenly he 
has been pot in charge of coal pro-
duction. By the time he gets some 
knowledge about this, he will be trans-
ferred as was the case with his pre-
decessor and somebody else 
will be put there. So, we can- 
jset expert Jtha£ the Corporation 
•will function efficiently so far as the 
technical aide is concerned. From 
jpngy 7 of the annual report we find "a 
system of cost accounting on the com-
mercial pattern is being introduced- . 
Now, in the third year of a commercial 
enterprise they are just thinking of 
introducing the commercial account-
ing system. Then it is stated:

“mining engineers have been 
relieved of a great deal of extra-
neous works, civilian construction 
and management of stores so that 
they will be able to give more 
attention to the mining opera-
tions.”

Hie previous speaker has just now 
mentioned the same thing. Mining 
engineers have been appointed but 
they are wasting their time in office 
work, in management of stores and 
in the administrative works and their 
work in the mines have been neglect-
ed. No commercial undertaking 
would have allowed this sort of thing 
except one working under the set up 
of things as in this Corporation.

Another criterion for judging the 
achievements o? this Corporation will 
be the cost of production and the per 
capita production 1 think the cost 
of production in this Corporation is 
higher than m the private sector It 
has got more mechanised devices 
than m the private sector. The col-
lieries that are now being opened up 
•re equipped with up-to-date machi-
nery. So the cost of production
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shodld rattier be less than hi fee >M 
collieries where manual labour II ttfe 
main factor in producing coal. Then, 
because of the mechanised devicasef 
producing coal the per capita k o - 
ductian should also be higher. But 
there also I think this Corporation has 
not as yet shown any achievement

I wish again to refer to the compe-
tition of the Board and mention sane 
other matters in this connection. I 
think quite a number of meetings of 
the board are being held in New 
Delhi and not in Ranchi. Will the 
hon. Minister just tell the House how 
many of the meetings oS hem) 
have been held in Delhi? I am sure, 
the members of the boards who ike 
all busy officers, cannot get the neces-
sary time to go through the agenda, 
or pay due attention to die agenda, 
that was placed before them in those 
meetings, that also would indicate 
that this board should be composed of 
persons who would always be avail-
able. So, some of the members of the 
board should be whole-time members 
and not part-time members as at 
present. Now only the Managing 
Director is the whole-time man. I 
think there should be some technical 
directors who will be whole-time 
members along with the Manag-
ing Director. At least two or three 
of them should be whole-time men

In the articles of association I find 
certain clauses to authorise the under-
taking of work of a capital nature 
subject to the condition that all 'cases 
involving a capital expenditure ex. 
ceeding Rs. 20 lakhs shall be referred 
to the President for this approval 
before authorisation. I would like the 
hon Minister to tell us how maro 
such cases were referred to the Pre-
sident, that is to say, to the Central 
Government and how long each case 
took for disposal by the C entral 
Government. ! am sure there would 
not have been expeditious disposal m 
any of these cases In many othei 
matters also the board has not th" 
necessary autonomy to function as an 
autonomous body.
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then another curious article in the 
meaunandam that the board hM 
tto  pmrar, subject to approval by the 
firaridmt, to give to any person
cpployad by the Corporation a com- 
idairion on profits oh any particular 
business transaction. So, it appears 
Without the permission of the Presi-
dent, this Corporation cannot employ 
Anybody as selling agent or purchase 
agent on the basis of some commission, 
fcor every such small thing the Cor-
poration has to approach the Presi-
dent for his permission. In that case,
I am sure every case will be delayed 
by a few months.

When we are thinking of having an 
autonomous 'body we tihoiftd tfflow It to 
function as an autonomous body. First 
of all, the board of this Corporation 
is composed, practically fully, by 
officials. Even then these officials 
have not been given proper authority 
to take certain decisions in any im-
portant matters. They have to refer 
them to the Government. The Sec-
retary of the Ministry, sitting as the 
Chairman of the Board, has to refer 
fame decisions of the Board to the 
Ministry and then he, as Secretary 
to the Ministry, will decide the 
matter. This is an absurd position and 
no autonomous body can function in 
this way. We entrust a corporate 
body with certain functions, that cor-
porate body should be allowed to func-
tion properly with full autonomy.

I would say that one or two mem-
bers of the board—at least one mem-
ber—should be given financial authori-
ty. And he will approach the Minis-
ter direct only in cases where he has 
any point of disagreement with the 
board. Financial scrutiny can also be 
done by audit and by the Auditor- 
General. But there should be admi-
nistrative autonomy and flexibility in 
the Corporation. Otherwise, 1 am 
sure the Corporation will not be able 
to fulfil the target that has been set 
before it.

Then I come to the Korba fields. 
Admittedly, the progress there is slow.!
It has been mentioned in the ReportW 
that "the progress has been compara-HL
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tjvely slow". What hag been man- 
fjonad later on on paga 12, second 
eplumn, is still more disquieting. It 
jg stated there:

“The Russian tea&s have beta) 
in the country and have made 
necessary investigations after 
examining the data supplied to 
them. The next stage, after they 
have further examined the mate-
rial supplied to them is for an 
Indian team of Technical Officers 
to proceed to the USSR to colla-
borate with them in drawing up 
the final plans. The necessary 
equipment for the schemes is to 
be supplied by the USSR later."

I think this Korba field is to produce 
j 6 million tons of coal during the 
^econd Plan period. But by the time 
(his field will be in a position to 

p̂roduce any coal I think Second Plan 
period will be over. Similarly, in other 
fields also I find there is much Scope 
/or improvement in the working of 
(his Corporation

As regards Korba field it has been 
mentioned that the railway sidings for 
the quarry and inclines were expected 
to be completed by December 1958. 
f do not know whether these have 
peen completed. In other fields at 
least in 7 or 8 fields also the pro-
duction has been delayed in view of 
the railway siding not being put tip. 
■fhis has been mentioned by my friend 
?lso who preceded me. lids only 
jthows the lack of coordination bet-
ween the different departments of this 
Corporation. If the field is going to be 
feady for producing coal, I think 
simultaneously the railway siding
should be available for removing the 
<-oal.

In this Annual Report I find a 
number of audit objections, some of 
tvliich are of a serious nature. I would 
like to draw the attention of the hon. 
^Sinister to item Nos. 6 and 8. Audit 
objection No. 6 is about sundry deb-
tors. It says:

"In the absence of necesaasy 
details, we have not been able to
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verify the classification of the
Dgu w  for Sundry Debtors into:
Secured R*. 8,14,412/-
Unsecurad but 

considered good
.. Rs. 1,40,05,608/-.’’

16 ftn.
Then audit objection No. 8 u regard-
ing Book Debts as taken over from 
the State Collieries—Rs. 46,99,161. An 
Audit objection in the Annual Report 
of any company is not a rare thing or 
an unusual thing, but the Audit 
objections given here, I think, are in 
number magnitude and nature are 
unsual for any good company work-
ing on a commercial basis

Then, certain profit has been shown, 
but I do not know whether full pro-
vision for depreciation has been made 
It has been mentioned here that 
Rs. 18,97,548 have been provided for 
depredation, but I am not sure—I 
have my own doubts—whether this is 
the full amount of depreciation as 
should have been shown on the fixed 
assets of the Corporation. I think this 
matter also should be looked into

I think, I have nothing more to 
say. The only thing that 1 like to 
say is that I hope this Corporation will 
improve and the position and the 
nature of the Corporation will also
improve. If necessary, requisite
amendment in the articles of associa-
tion should also be made so that the 
Corporation can function properly as 
an autonomous body When we create 
an autonomous body, it should be 
allowed to function as an autonomous 
body. It should not have the worst 
of both the worlds It has the defects 
of a Government Department and also 
it has not the benefit of as autonomous 
body So, that position should be
changed. I think the hon. Minister
will make sure that the public sector 
will be able to produce the additional
12 million tons of coal that was fixed 
for the public sector and that it will 
be possible for the public sector and 
this Corporation to undertake the
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responsibility far the necessary quan-
tity of cot! tax the Third Plan period*

I can admit that during the first 
two years a colliery cannot show 
much achievement. The performance 
of the Corporation in the first twa 
years should not be taken so THidly 
as an indication of the performance 
in the ensuing yean. But still during 
these two years it should have shown 
better results as regards performance, 
and as regards co-ordination and plan-
ing. If the colliery is ready to produce 
coal the siding is not there; if the 
siding is there the colliery is not r«ady 
to produce coal. That position should 
not have been there Lack of co-
ordination should be removed. It 
should be better managed so that the 
necessary target may be achieved by 
this Corporation

Shri Surendnuuth Dwivedy
(Kendrapara)* Mr. Deputy-Speaker, 
Sir, I very much wish that I could 
join my hon friend, Shri Tantia, in 
congratulating the National Coal 
Development Coiporation for its 
work, but in its report there is nothing 
which encourages me to congratulate 
it. We want that all these undertak-
ings should work more efficiently so 
that we have more production in rela-
tion to the private enterprise and more 
and more undertakings are taken up 
by the public sector for the good of 
the country. At the same time, when 
we are in the midst of discus-
sing the TUrd Plan, we should also 
be able through these public under-
takings to let the country achieve 
economic ends, that is, that these 
undertakings should also be able to 
give us profits for the capital forma-
tion m this country

From the first and second reports 
that are before us, we find that during 
this period that this Corporation has 
been working, it has not fulfilled the 
purpose for which it was established 
The Planning Commission stated that 
these collieries which are being 
managed departmentally, should b* 
under a corporation, far the obvious 
purpose of more efficient production
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At tei t o n  pointed out. by the pre- 
‘Vhnu qpeakers, U would be teen (hat 
fee present composition of the Corpora- 
tion la nothing but a change in name. 
Hie same departmental personnel are 
there dominating this Corporation all 
toough. I do not know whether it is 
not tine lor the Minister to consider 
rapladng of these I-Can-Serve officer* 
—I.C.S. I can serve anywhere you 
put me, any post Wherever they 
may be working, these persons are 
considered suitable to carry on any 
type of work, whether it is technical 
or otherwise. This is what is happen-
ing here. For that reason, this Cor-
poration has failed to fulfil the purpose 
for which it was established. Because, 
out of nine, I find there are five I.C.S. 
people in tikis Board.

From the production point of view 
also, it would be seen that out of 12 
million tons that are expected from 
the public sector organised on behalf 
of this Corporation, so far, only 5-B 
million tons have been achieved, that 
is, including the private colliery which 
has been taken over. Thi* is not an 
encouraging figure. Because, it will be 
found that 3-5 million tons out of this 
come from the old State collieries. 
There, the target was for an increase 
at 0‘5 million tons. They seem to 
be satisfied that during these 3£ years, 
they have been able to reach 0*44 
million tons. I do not know whether 
this figure could not have been in-
creased, and whether any eSort was 
made to step up this production.

Then, again, if you take up the new 
mines that they have taken during 
this period, only O'2 million tana 
have been achieved. Whereas they 
expect to get 10 million tons by the 
end of the Second Plan period, 1 do 
not know how they are going to 
achieve this. Only 1} yean are left 
and I do n t̂ think it will at all be 
possible. Anticipating that, they have 
indicated in the report some of the 
difficulties. One of the difficulties is 
railway lines and railway sidings as 
also power availability. It has been 
indicated in this report that they are 
expecting greater power difficulties in
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the year 1999-60—current year—from 
tiie D.V.C. »o far as the Bihar eaal 
fields are concerned. I want to know 
what steps were taken previously. Was 
this taken into consideration at that 
time? They also say as regards the 
Central India coal fields that there is 
likely to be serious difficulties in 
power supply as it seems doubtful 
whether the projects for the supply of 
power to this area would materialise 
during the current Plan period. Now, 
they are giving us warnings; because 
they have failed to reach the target et 
production, they have so managed to 
give us a report as to put the blame 
on others rather than on themselves. 
When this target was fixed, certainly, 
these other factors were also taken 
into consideration, such as the railway 
facilities, the availability of powtr 
etc. If we compare the position here 
with the performance of private col-
lieries, we find that they also are 
experiencing the same difficulties, 
they also complain at transport, they 
also complain of insufficiency of 
power and so on, but according to the 
report itself, the private sector has 
been able, during these years, not 
only to reach the target, but probably 
will be able to over-reach the target 
of 10 million tons. In the year 1958. 
they have been able to achieve 39*90 
million tons. So, it does seem that 
either the people who are on this 
board are inefficient, or they do not 
know anything, or they do not have 
the time to go into the details and 
secure the efficient running of these 
mines, or that there is no co-ordina-
tion at all between the railways and 
the other Ministries and the Steel, 
Mines and Fuel Ministry

It cannot certainly be argued that 
the private collieries have got more 
facilities in the matter of railways, 
power etc. than the State-owned col-
lieries. That is not so. I do not 
anybody would be convinced by what 
the hon. Minister says in this 
that the tempo of production has 
increased, and that the share of pro* 
duction by the Coal Devetapnmt 
Corporation has increased, and 1feat 
during the Plan period, they would be
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(Shii Surendranath Dwivedy] 
to achieve the target. That it not

I do not want to mention the eaae 
of any particular collieries, but even 
in regard to whatever production has 
been achieved in the State collieries, 
I would have very much liked that 
the report had given us in detail m 
respect of each individual colliery 
what the production was before, how 
much it has achieved, and what the 
potential production in that mine is. 
The report has said that there has 
been an overall .increase, but so far 
at I know, there are two collieries in 
Talcher which are run by the National 
Coal Development Corporation, where 
the conditions are such that neither 
the conditions of the labour have 
improved nor has there been an 
increased production

Then, again we And that this Cor-
poration had not taken into account 
those factors which would serve to 
increase production. For example, 
there is a proposal to work the 
Belanda mines in Onssa. This is a 
new mine that they want to take up 
There has been wme investigation 
done in these mines The first inves-
tigation report showed that thick seam 
drilling had revealed disappointing 
quality. Then, there is another inves-
tigation, and they feel that probably 
there is a reserve of 10 million tons, 
and the work may be undertaken, 
but the lay-out and other things have 
to be settled before production starts 
In this connection, I want to empha-
sise that here is a mine whose possi-
bilities we do not know as yet, or 
which, we do not know, whether it 
would be possible for us to take up 
during the Second Plan period, along 
with the other collieries that are being 
run by the National Coal Develop-
ment Corporation. But, there is the 
case of the Villiens Colliery which was 
grossly mismanaged. The private 
proprietors saw to it that the 
labourers did not get their salaries 
and wages; they violated the rules 
and regulations in regard to hours
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of work etc. That matter was 
up in this House so many Omf* 
There was a demand that the National 
Coal Development Corporation ahowft 
take over the management of tha* 
colliery as it could be done withojrt 
much investment and without mucq 
difficulty; also it would add to the 
production and would assure labour 
working there a fair wage. But that 
has not been done. That means that 
Government are not clear la which 
way they should proceed to fulfil the 
target before them. I do not think 
they have made any serious attempt 
to do that.

Hie other thing to which I would 
like to draw attention and seek infor-
mation from the Minister u  about the 
labour amenities and labour condi-
tions It is no good saying merely in 
the Report that relations between 
labour and management during the 
period under report and subsequent-
ly, uptill now, have, on the whole, 
been good Of course, in a national 
undertaking, one expects that labour- 
management relations should be good 
But I want to know what more faci-
lities have Government been able to 
give to labour, how many more hous** 
have they constructed, what mater-
nity and other facilities have thajr 
been able to give what were the con-
ditions before and what are they now. 
how much monoy wc spont in the 
year under repo-t in relation to what 
was spent befoi' All these details 
should be given The Corporation is 
very enthusiastic to say that thev 
have increased production It would 
have been good for the Corporation 
if in the Report, it had been stated in 
what respects more amenities and 
more facilities, in respect of housing 
and other things, had been provided 
for labour So far as I know, fhs 
conditions of the labourers are very 
miserable Hiis relates specially to 
housing.

My hon. friend, Shri A. C. Guhi. 
was referring in the Audit Report to 
the item of sundry debtors in the



Second Report It hsa been stated— 
and he hat pointed it out rightly— 
ttilt no accounts have been given. In 
tfefj abeence of necessary details, audit 
could not verify the classification. This 
it mentioned in the Second Report 
You will find this in the First Report 
also—Audit Report No. 8. The tame 
thine u  was mentioned in the First 
ITqyiil wat repeated in the Second 
Report. Whereat in the First Report, 
it «nu stated that the Chief Accounts 
OAcer would take up the preparation 
of the breakdown ‘as soon at pos-
sible’—1 do not know what is the 
meaning of this phrase 'at toon at 
possible’—in the Second Report, the 
same objections are repeated.

Regarding the new collieries, the 
Audit Report has drawn attention to 
something very objectionable It
sajr.

“The accounts of the new col-
lieries under development have 
not been kept in sufficient detail 
to facilitate the correlation of 
the project estimatee with the 
actual expenditure incurred on 
each project under development, 
and as such, we are unable to 
observe thereon.”

There it no explanation offered by 
the board to this The report alto 
says:

“We have also come across 
instances where the Corporation’s 
records indicate that some wagons 
and other items of plants and 
equipments have become scrap, 
obsolete and unserviceable, the 
details of which have been sub-
mitted to the management. As 
the capital expenditure records 
have not been maintained in 
detail in the past, it has not been 
possible for us to ascertain the 
amount involved in thia respect.”

There is another serious thing to 
which I would draw attention. That 
is in regard to contracts for purchase 
of heavy earth removing machinery. 
K you retar to item (4), you will find 
•at they ham mentioned in the Audit
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Report that contracts for purchate of 
heavy earth removing machinery 
were placed under deferred payment 
system.

“The original offer submitted by 
the prospective suppliers against 
tender notice issued in December, 
1956 and against revised tender 
invitation m April, 1957 have not 
been produced to us, and, in the 
circumstances, we have relied for 
our purposes, an the summarized 
statement outlining the special 
features of each offer, as prepared 
by the Purchase Section.”
These are things which are very 

unsatisfactory and are very serious in> 
nature. In the public undertakings, 
we should think that at least the 
financial accounts would be above-
board. Is it because that high official* 
connected with the Ministry are- 
directly in charge of this Corporation 
that these things are being ignored 
and no serious step is taken in this 
matter? In order to allay the fean 
of the people that public undertak-
ings are not working satisfactorily, 
the Ministry should take into account 
all these matters and try to reconsti-
tute the Board, at the same time, look 
to the better organisation and efficient 
functioning of the Coal Corporation.
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fc xft* jt ŝrt ift $taT i ifc  
^wn at ii$ tot | fa  «rf^fv for*  t  
«Wt an# *rnft yreffaw # JRT*r 
*«Rm% % WZT F̂FH jtWT It I

3345 M o tio n  re. AVGUST IS, 1«W Report of ffotioMl 33*6 
Coal OCMiOpNMKt 

Corporation

ir»ft aft wwz mm *r
r̂cnf iw ̂  *wt  «tt f c

?ft T O T  **TT WJTT p tn  I  fin ?
VJl tm r VWT HT^TT v t  fw r
*nu|i 4r«rmti?wi*ftr<nft|»rrt 
«t«tw  h ^ w  #  qif iiarrfe O  i> ^ t  % 
m*r# lit **frr i t  «ft t o  #  tr^t# wrwwr 
«tt fr  <h*ITt«it, ^«rft «fk ’PrrPwr ^ 
t R r v  4 iz t  if (jwt«ii m fs c  ^ ttir 1 9 fi%  

v r v r w w r| i# k  
«rtift q r «»nqr t w  s n rn rf a w ftr

^  ?w t  |  « rtr
V!?TT *TT WfT<| ?t <34141 i W  fiR R  ^1% f  
Xftl « T» I<  d K I sft TPT f a t  an% f ,  
v m t^ n r v n m  v r%  v rn ftn n a n m  
t  w w  4»m̂  «ywH t  
r̂ar f r  sr^t «PT»r srre#? & r t  w 

■+><.)«ii ^p rr^p ft *T r*rjfttn r$ < ft7 3? n w  
>ft% rf% w ?>rrt i m ar ^  ^  % « r 
^ jf r  »f aft ^ r r  f^ n f t  ft^ ft ^ f% *n«Mrtr 
v r» r?  t o t  T ? m t< f t r s t t t^  
f o r  sm  ?w  w vm  arw ^ w f r  
ftm  r #  fircr Slrr $m w  v% |  f r  
«rfen* ^ %il4<$* ^nfar % <!9?r 
vr<5t iiftn f ?nr ^?n fr, fw t f r w r  « ftr 

f w  «rft 45t =aft3ft v  *rr^ v r< t 
amn ^ <fVr ftm  v m  rr 

q ffew  t o t  * *, x i[m w* 
ftc t? v r s T n p r 7 $ fooo m 
ln » o  ” 7? ^  ^nrer n̂r<iT 1 1  <rm vT #  
?T̂ T «TT fttftRT T^rT |  «ftT fW T  ^  
*TT ’FTT'T ^  t  ftp aft qfrsrv fart r  
< n m ft ira H T H  « ftr i W  t  
4 ?t, ^ t t  % m r?t ^  ?ft <e^rr & P r  
<*iw ih< Ht»T * p r  «nr frr n fn *  ^

^tpt is m  ▼ npt f ,  *t ®*rm  
f  m *T VM <«T% f  %ttx 3TC*T

^ t i f t r  ftPCTT * W  W I  
^  «iwr | «jk  w  H
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fVRVT f% Tft̂ TTV JJf $faT $ ^  T*rfwV
fax  #  ^ r n w  tft « r  star $  *ftr 
^ pf wtf ifthtcptw srtf stan $ VErfmr 
w r a  ’ ft ^  star ip r ix  ^ v r h  

fhu | i

mar ^w?r f  ^  ^
T O 1 R  STW | I «fŜ Br ^RTC, fftT 
^  IF* w m ff *JW H  FPrf*TO 
Wf? ^  ^  ^  4  STHfln g fa 
TT^'q^^tT fffafarqq MTatTqai T l 
$*riS*«ro*rfr*p-*r»TT ^ t t  $,
^r^hnj w^r^*j>r:q>frTT»F f̂JT«ri^r 
q n rfsrrrsfrt *ff era-f a i r  t o t  a m
if <RT T̂PfT (  I

^r? oxvrtt ̂ mf^m ?tt  ̂
h « 4 w k  v t  w^rar ^  ^ <ftr H('*iW'»i 
cft< <rc faT v*n^ $
T t ^ ’RTPT q^RIT |, S tT O R  ^TRT ^ T T

% %ik <T*faw 3 * ^  *  *w4«fc v\ mzT 
'Tj r̂m | i

4 tft ’ n^rr j  ftr n ^ f ?  w
*  m ftorr^fv Pt*k  ^  ?ft
*T?[ '* l f ^  %  aft «ft THT iP R V ? TSffiwt 
fa r  j f  * ?  €t* t t  P ctt 

?rw,5§ta?rft%%fipn3n>ntoc fff 
* t  wrPT t w t  *ror f t n t f  q r  w fr  * t  
P w p iip f f  *r $t w t fv  fm ?rr? %
HT* HWIX IRT TFT <P71  ̂ ŜJT f

^ i%  fcr  * t  $ n r  fc w %  
M tfrm W M  aprm TC t W f  TT VtF 
>fr far sftrfTR **m arprr % i tsfarer 
*f w d  M^TRxm^r Sr ^  v^rr f t  t  

T i'i l  i n T f i *  nlPi* Vt*l^r ¥T 
w m  u fa *  $t «ta: ait $jtttt ? «  

Pil«i«H 8*T ^IhHi ®FT ^
J*T $TT VT tf? I 991W W«WT 
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^  4  Wfrmr g Pit ^r wt^^H «m # erc| 

^r<PTTtft % T̂PT F̂RTT J*T *rRT WT 
n̂pm | m  ^  1 rr  w zf % *w  ^  

fv ftt VT W iT  VTgT Jf 1

1*he Minister of Steel, Mines u l  
Fn l̂ (Sardar Swsran Sinfh): Mr.
Deputy-Speaker, I must start by 
expressing my gratefulness to the hon. 
Members who have given so much 
taught to this rather technical sub- 
]ecL of coal production and lor put- 
ting forward some very useful sugges-
tions \or *tne lmprovemerti A  *tae 
w^rking of this vital public sector 
undertaking, namely, the National 
Q#al Development Corporation. Very 
n^h ly, some of the hon. Memben 
hjjve expressed concern about the per- 
f0rmance during the period covered 
by the present report and from that 
tŷ ey have been somewhat critical at 
tt»e possibilities of achieving produc-
t s  targets by the end of the Second 
plan perod This subject and the 
various arguments are quite familiar 
a;id even at the risk of repeating some 
0f the arguments which I ventured to 
put forward at the time of the Budget 
discussion, I would like to say that in 
tpe matter of coal production, we can-
not work by this over-simplified for- 
rfiula of linear equat’ons. We cannot 
gSy that merely because during this 
penod, there was an increase of pro-
duction from the new coal mines to 
the tune of 0*2 million tons, as was 
painted out by my hon. Mend from 
0rissa in his speech, therefore, 0*2 
jnultiplied by 5 should be the total 
production. Hist, I would very 
strongly submit, would be very bad 
arithmetic, and would certainly not 
take note of the vital things which 
0re essential and inherent in the 
(natter of coal production.

Shri Sorendranath Dwivedy: I only 
pointed out whether by this perform-
ance, it is possible to reach the target 
within the period.
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is concerned, it is comparatively a 
tainly, if it is so simple as that—by 
multiplying by 5—it cannot be reach-
ed. What I am trying to say is that 
it is not so simple; it is not, at any 
rate, so bad, and that production tar-
gets at the end of the Plan have to 
be viewed in a somewhat different 
context. We have to see to the tempo 
of development, and when the deve-
lopment reaches a particular s age 
then the actual production is of a 
much higher order. Although the 
analogy is not quite there, in all these 
big industrial plants, whether it is a 
steel plant or a fertiliser plant or 
even the development of a coal mine, 
there is definitely a very marked 
increase in production at the time 
when the stage of production i' 
reached

Now, a steel plant, obviously, even 
after spending hundreds of crores of 
rupees will not yield even an ounse 
of iron or steel for three years or so, 
but when it starts producing, and it 
starts producing in a big way, the 
actual production cannot at all be 
compared with the initial stages which 
are stages of development Similarly, 
in the case of these coal fields, a good 
deal of preparatory work, not on’y 
preparatory work on paper in the 
matter of finalising designs and 
making arrangements for the physical 
means to raise coal but also the 
actual physical things that have to be 
done at the spot, take a pretty long 
time.

In fact, when these new plans were 
formulated some of the people con-
nected with coal industry, both 
Indians as well as foreign, had been 
coming to Government and express-
ing very grave doubts as to whether 
it would at all be possible to step up 
the production potential to the tar-
gets which have been set out in the 
Second Plan period, because it was 
pointed out that normally a mine 
should take anywhere from five to 
seven years for development and 
coming up to that stage when it starts 
actually producing on a commercial

or reasonable scale. And I would 
say that with the steps that have been 
taken by the National Coal Develop-
ment Corporation, some at which 1 
may have occasion to refer, although 
I do not want to go into minor details, 
there is a reasonable prospect of 
achieving the target, in the sense that 
by the end of the plan period, there 
will be definitely an arrangement on 
r.he ground and a stage of develop-
ment would have been reached by 
utilising which it would be possible to 
raise the annual production wh'ch is 
targetted for the Second Plan period. 
On that ground, there have been 
occasional checks, re-checks and 
sometimes even revision of targets so 
far as new coal fields are concerned, 
so that the ultimate target which is 
laid down in the Second Plan period 
should be achieved.

In this connection, Sir, the analogy, 
which is superficially somewhat 
tempting, is generally raised to com-
pare the increase in the private sec-
tor as compared to increase in the 
public sector In the first place, I 
have no hesitation in saying that hav-
ing allocated a particular field for 
development m the private sector we 
should be happy when we see that 
the targetted increase is being achiev-
ed by that private sector, and on 
that score we should not have any 
mental reservation of a critical 
nature when these targets are achiev-
ed because they are m the overall 
national interests of the country.

The particular point which I want 
to refer in this connection is slightly 
different So far as the private sec-
tor is concerned the increase In their 
production depends only or at any 
rate mainly on the stepping up of 
production from the existing coal 
fields It is true that in a very mar-
ginal way in an adjoining field they 
might open even a new mine, but 
the essential basts of their expansion 
is the development of the existing 
mines’ capacity. It does not require 
any elaborate agreement to convince 
anybody that so far as the stepping 
up at production from working mine*
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quicker process, and an easier pro-
cess as compared to the development 
of entirely new and virgin areas. 
That is the essential difference which 
I would expect that the hon. Mem-
bers should always have in mind 
while comparing the two.

Shri Surendranath Dwivedy: What 
about the old State collieries?

Sardar Swaran Singh: So far as
they are concerned* if the figures are 
analysed, not in the form of bulk in-
creases but in the form of percentage 
increases, which should be taken as 
the base, that is, the production level 
at the time of the commencement of 
the Second Plan period, the increase 
in expansion in the public sector, in 
the old collieries, is also proportion-
ately of the same order as the expan-
sion from the existing private sector 
collieries. The percentage more or 
less is comparable and that has long 
been achieved. Whereas the stepping 
up of production from the private 
sector collieries is not yet up to the 
level which it should reach by the 
end of the Second Plan period, so 
far as the increase in the old collier-
ies is concerned, as laid down in our 
second Plan, it has already been real-
ised and over-fulfilled and there is a 
reasonable chance of its being ful-
filled even more. Therefore, if we 
analyse it in a realistic and cool 
manner, then the conclusion becomes 
irresistible, namely, so far as the 
stepping up of production from the 
existing working mines is concerned, 
the private sector has achieved cer-
tain increases in the expansion pro-
gramme. In total million tons it 
would be large because they started 
from a larger base, but expressed in 
terms of percentages, the public sec-
tor collieries have done very much 
better, if I may be permitted to say 
so, compared to the percentage of 
increase in the private sector. I do 
not over emphasise that, because, 
really from the small base in the 
public sector we had to increase it 
several times. Therefore, the percen-
tage increase in the public sector 
must definitely be much higher to
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achieve,—the targets which were 
taken up by the planners so far as 
the public sector expansion is con-
cerned.

Comparing, therefore, those sectors 
which are comparable that is taking 
the existing mines in the public sec-
tor and the private sector, the per-
centages of increase are quite com-
plementary. So far as the public 
sector is concerned, any criticism 
which, I may venture to point out, 
is not based on a correct appreciation 
is likely unnecessarily to place a de-
bating point in the hands of the pri-
vate sector who are always keen to 
clutch at any such point and in the 
process the temptation of running 
down the public sector can be very 
easily exploited. I am sure that that 
is not the intention of the hon. Mem-
ber.

Shri Snrendranath Dwivedy: That
was never my intention, and I made 
it very clear.

Sardar Swanut Singh: I am grate-
ful to the hon. Member. I know it 
could not be his intention because I 
know his views about the public sec-
t o r  and the private sector and his 
criticisms or observations were direct-
ed mainly because he was keen that 
the public sector undertakings should 
achieve their targets and should func-
tion in a better and more efficient 
manner.

So far as the new collieries are 
concerned, I haw spent some time in 
going round them and I have been 
some of the collieries whicfi have been 
newly opened. It is very easy, when 
we are arguing something on paper, 
to raise these points of complete 00 
ordination between the actual com-
pletion of a railway siding or railway 
facility or loading arrangement and 
the actual development of the coal 
mines. Those expectations are natu-
ral and I do not complain against hon. 
Members who raised this point that 
on account of this lack of complete 
co-ordination in the matter of com-
pleting various aspects according to 
the synchronised programme, the 
ultimate production has reeeived a
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set-back. To that extent I accept the Sardar Swaran Singh: So ter as
criticism, but we have to realise that that part of the report is concerned,
in a matter like this, a good deal of even though after two or three months
work has to be undertaken in the the siding would be ready, still in
form of developing new mines which the report it will have to be men-
in actual physical terms means com- tioned in that form that the mine is
plete drilling data of a very intcn- ready for production, but for want of
sive nature—actual removal of the siding, coal could not be moved. It
over-burden if it is an open cast mine is not customary, although it is tempt-
or sinking a shaft if it is an under- mg, to give any later date in that re-
ground mine, construction or openuig port Perhaps the Company law and
of inclines, etc. For making all these the correct rigorous approach wou’d
arrangements, mechanical and the come in the way of giving an up-to-
like, unfortunately we are dependent date picture. It is for this reason
to a very large extent on imports of that this debate becomes u~efui be-
machinery of various types and some- cause we always permit the spilling
times even from vanous sources Of over of this debate to a period later
course in a planned economy, we can than the penod that is covered by
expect that we have to ensure that the report and no objections of a
all these things actually go step by technical nature are generally raised
step with the actual construction of on the floor of the House,
a railway siding or a bridge or things Fojr instance, hon Members have
of that nature in an ideal atmosphere been pleased to argue that production

But having regard to these various has not ***" “ P *° expectations
facets of the problem, I think it is *ven d™** the later period But so
not unreasonable or unexpected that ,ar as * e R*Port ltself »  concerned,
there can be always a difference of a we have t0,  b® cont*nt Wlth th' P « ’
few months, either the mine getting sentation of the position as it obtains
ready for production a little earlier «  *hat pomt of time with regard to
or the siding getting ready a little wh,c*  rePort ,s frame? ®ut 1
earlier. These are, I submit, parts of would take this opportunity cf men-
the risk that is involved in this and tl0_n1in« * e * * *  with re-
whetber in the private sector or in *ard «? the fleld-wise targets These
the public sector, there can always th,n8s have mentioned from time 
be this slight difference. We should to time but this is the latest position
view it in the proper perspective and as * 15m" * es now- Natlo" al
not try to over-exaggerate these Cwl Development Corporation after
differences, and it would be unfair to »nto ■ « « « *  the latest drilling
argue in a general manner that there da*- ™ lway tranfPort facil,,t,e?
is something seriously wrong. 8^eral ^sources have now a.d

down the following colliery-wise tor- 
Shri A C. Ooha: In many collie- gets The figures that I will give

ries, production is practically ready, with regard to production would be
but for want of siding, coal could not the extra production now envisaged
be moved. with regard to the various fields.
Bihar State-

Ksthara . 1 - 5  million tons
Gidi . . 105 „
Sounds ........................................1.a „
Bachra.................................................................6 „
Chordhara......................................................... 5 „
Bhurksmda I I ................................................................ 7 „  *(through a new

working adjacent 
to the existing 
colliery;

Ssyal A & D .................................................. 5 *



2)5$ Motion re: SRAVANA 22, 1881 (SAKA) Report of National 2356
Coal Development 

Corporation
Madhya Pradtsk :

Korba.......................................................1.6 million toss
Kuraiia................................................................5 M ’ (through a new

working adjacent 
to the existing 
colliery).

Kotea................................................................5 M
Kotina................................................................5 „

Orissa Suati
Balanda (Talcher) : ........................................ 5 »

Shri T. B. Vittal Rao: It comes to 
10‘ 6 million ton8.

Sardar Swaran Slnfh: You would 
have taken *9 million twice.

Shri T. B. Vittal Rao: This is the 
same as what you have given one year 
before.

Sardar Swaran Singh: Not one year 
yet, at the time of the last budget! 
It is not yet a year.

Shri T. B. Vittal Rao: These are the 
same figures which you have given 
during the first annual report At that 
tune you circulated a note. It is 
the same as m that note

Sardar Swaran Singh: 1 think there 
are some differences, particularly in 
Korba areas These are the flgures 
which 1 have at the time of the last 
budget discussion. If they are the 
same, then also that should not be 
an objection against me.

Shrimatl Rena Chakravartty: No-
thing new.

Sardar Swaran Singh: I owe an 
explanation if there is a change. But 
I cannot be put on the mat because 
there is no change What I am say-
ing is these are the latest targets 
with regard to various collieries.

Some points have been raised by 
some hon Members by saying that in 
Korba the targetted production is 
going to be less. It has to be remem-
bered that so far as Korba is con-
cerned there is going to be develop-
ment in a fairly big way and s large 
number of steps would have been 
taken, physical and the like, in the 
course of the present Plan period so 
that additional production would be 
available in the very early stages of 
the Third Five Year Plan We cannot 
say that is an effort which has been 
wasted.

16.49 hra.

[Mr Speaker in the Chair]

That will be a sort of continuing 
effort where, apart from this 1'8  mil-
lion tons additional production that 
I have given here by the end of the 
Second Plan period, a large number 
of physical steps would have been 
taken which would enable us straight-
away to step up production in Korba 
in a very large quantity. That mat-
ter has been discussed on a number 
of occasions before.

I am glad that my hon. friend, Shri 
Vittal Rao, is quite impartial it. his 
criticism of foreign experts whether 
they are from the Soviet Union or 
from any other country. He said 
that though the Soviet experts are 
here for a number of months their 
reports are not coming out I think 
they are careful in preparing their 
report and we should not hastily cri-
ticise merely because it takes some 
time as very long data and all those 
things have to be fully gone into be-
fore the actual detailed drawings and 
detailed project report is prepared. 
Steps are being taken to keep a con-
stant watch to ensure that no undue 
delay is there In these matters a 
little caution at the commencement, 
at the time of planning and at the 
time of detailed drawing is some-
thing which we should not grudge 
because that in the long run actually 
produces better results. It decreases 
chances of infructuous expenditure 
which might be otherwise incurred in 
opening up areas in a haphazard 
manner as sometimes happens, parti-
cularly in areas which are not fully 
investigated and about which detailed 
planning and drawing is not under-
taken in that thorough manner.
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So far as the actual production in 

these various fields is concerned, the 
House would be interested to know 
that with regard to the new collieries, 
the Corporation has in many cases 
reached the point of production 
though the railway sidings are avail-
able only in some of them. Others 
are to come up shortly. Production 
has already commenced in Bhurkunda, 
Kurasia, Saunda, Gidi, Bachra, Ka- 
thara, Korba and Sayal D. But pro-
duction and despatches on a commer-
cial scale will start only after all 
these railway sidings are completed 
Even with regard to the railway sid-
ings considerable progress............

ShA X. C. tnjha: "WhaY is Vue pro-
duction in the first six months of this 
year of the new collieries?

Sardar Swaran Singh: Some of 
them have not yet completed their 
first six months.

*157 re: AUGUST

Kathara
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Bhurkunda Yard alteration 

Sayal D

Korbe tiding
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So far at the railway sidings are 
concerned, J must say that the Rail-
way Board and the Railway Adminis-
tration have been extremely helpful 
and they have expedited the con-
struction in a number of great. In 
this context 1 would also like to add 
that by the shift from Korba to 
Karanpura area there is a little great-
er pressure on the Railways but they 
have willingly undertaken that extra 
pressure and the railway bridge near 
Gidi is nearing completion. So far as 
other areas are concerned, significant 
progress has already been made with 
regard to the railway sidings.

Shri Snrendranath Dwtvedy: What
about Kathara?

Sardar Swaran Singh: I am men-
tioning that. The progress of rail-
way sidings is as follows:

Temporary siding since completed and 
coal started moving with effect from 
the 2nd June 1959. Yard is expected 
to be completed by March, 1960. 

Bridge over the Damodar is nearing 
completion. The siding will be 
ready by the end ol 1959. Saunda 
temporal y siding to be used for the 
time being 

Temporary siding already completed 
and coal traffic started. Yard to be 
ready by March, 1960.

Temporary loading facilities being 
arranged at Railway station. The 
siding will be ready shortly.

Sub-grade work being completed by 
NCDC.

Temporary siding arrangements to be 
ready by March, 1960. Work pro-
gressing well 

No 2 siding handed over to NCDC in 
March 1959. No. 2A siding likely to 
be completed by end of August 
1959.

Progressing satisfactorily. To be 
ready upto Baikunthpur by March 
1960 and the balance to Karonji by 
end of 1960. The two spurs off 
Karonji are to be treated as rail-
way sidings and to also the branch 
line to link Korea block.
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This indicates that the Railway! 
have done a good Job and that too 
within a abort tune although they 
were greatly pressed for their other 
expansion programme, particularly in 
relation to the iteel plants and the 
like. They have taken steps to in* 
•crease their tempo of construction 
and a significant progress has been 
made.

Normally, I would not have bother-
ed this hon House with these details 
But, I thought it would be belter if’ 1 
were to give this physical picturc 
from which hon Members can deuve 
tome satisfaction and some confidence 
that there is a reasonable chance of 
the target being achieved In these 
highly mechanised mines, if all these 
arrangements are there, then, so far 
as actual production is concerncd, 
that is not very difficult In this con-
nection, whereas I fully share the 
natural desire of the various sections 
of the House to see that the targetted 
production of 60 million tons reach-
ed, there is one aspect which 1 would 
like to place before this hon House

I can say with a certain measure of 
satisfaction that for the last year or 
so, there have not been any complaints 
of short-supply of coal in any indus-
trial sector whatsoever In making 
that statement, I am taking full res-
ponsibility When I say that all the 
industrial requirements all over the 
country have not starved for want of 
coal anywhere, that means, that so 
far as the production of coal is con-
cerned, that is keeping good pace with 
the industrial expansion in the coun-
try For various reasons, into the 
details of which I need not go, but 
notably on account of our foreign 
exchange difficulties, we had to re-
phase our Second Plan quite a bit and 
those expressions like core of the 
Plan and the like are quite familiar 
to this hon House The matter has 
been discussed m great detail from 
time to tune That has had the effect 
of keeping under a certain check the 
overall consumption of coal Actually 
cases are known where accumulations 
at plt-heads are not inconsiderable 
In certain cases, they are ex-
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plained by the shortage of 
«'agon supply. But, I think, so far as 
tpe overall availability of wagons is 
concerned, the position has consider-
ably unproved over the last several 
nionths Wagon supplies have been 
quite considerable Movements above 
j/oghalsarai have been somewhat diffi-
cult because of the bottle-neck at the 
G&nga Bridge That affects our export 
programmes to Pakistan and move- 
njitnt of coal to North India, particu-
larly UP and Punjab So far as 
industrial consumption even m these 
jfeas io concerned, there has not been 
aiiy short-supply which indicates that 
iri the matter of the actual servicing 
ol the various industrial sectors, the 
vjal. u 'fiiL 'Jrs, bn)b. w. *bn ’jjih jjr. vod. 
tpc private s»*ctor has been able to 
deliver the goods and has been able to 
produce the requisite quantities of 
c^al which are required for consump-
tion

Shrimati Rena Chakravartty (Basir-
l,*t) What is the position of washed 
c<?al’  Does it keep pace with the 
demands of the new steel plants?

Sardar Swaraa Singh: So far as 
u îthed coal is concerned, we have got 
tvvo p r iv a te  sector washenes and one 
p u b lic  sector washery The public 
^ctor washery at Kargali has been 
supplying the requirements of our 
public sector steel plants There have 
not b r c n  a n )  difficulties on the opera-
tional side with regard to the working 
0f the steel plants for want of supply 
of washed coal It is true that so .far 

the better quality coal is concerned, 
s(7 far as good quality coking coal is 
concerned, so far as washed coal is con- 
earned, the period that is ahead of us 

likely to be a period of difficulty 
gut, I would like this hon House to 
ajways keep m mind that merely going 
uj> to 60 million tons will not provide 

answer for that So far as our 
bftter quality coals are concerned, the 
mere physical attainment of the 60 
million target will not alone solve the 
problem We will have to do a lot of 
other switching over from one to the 
0ther and also to overcome a certain 
volume of consumer resistance in order 
10 find a satisfactory solution Wash- 
u*g is one But, that is not the only 
ajitwer and this matter is t»gagfa*g
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our constant attention and receiving 
our earnest consideration.
17 tan.

«r, fir^Sr Swr (*rcp) 4 
arrcrcr * t^ tt g fir »nrr firsr %
% ant ftrfR ?  far *rm 3 fito *t 
qw iti sxjkt *?r t  1

fTsir* w?*i f« 5  3*r
f#*g*r«rt*r«rafgvr$i«riV3?r*r 
t^nrrx s i4ii 1

There are some other po nts which 
had been raised, and I think I owe an 
explanation to the House with regard 
to some of those points Mention haa 
been made about the constitution of 
the board of directors The critic sm 
has been on the usual lines, namely 
that there are mostly Government offi-
cials, and that efforts should be made 
to strengthen it by the add tion of those 
people who could be grouped under 
two heads, namely those who are fami-
liar with th s coal business, and tech-
nical people Those who are familiar 
with the coal business generally are 
in the private sector Our general 
approach in these matters has been 
that in an industry where both the 
public and private sectors aie func-
tioning, we do not generally draw upon 
for manning our directorate, men who 
are actively engaged in industry For 
a variety of reasons into which I need 
not enter, this has been a sound prac-
tice And without trying to criticise 
those who are in private industry, we 
have adopted a rule of caution by not 
drawing, at any rate for manning the 
directorate, men who are intimately 
and actively connected with industry 
in the private sector, they are general-
ly kept out If that sector is kept out, 
then the only thing that is left is this; 
you may call it by any name, you may 
call it bureaucratisation or nationali-
sation I was unable to understand 
the generalisation of my hon friend 
Shn A. C. Guha for whom I have great
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respect, when be said that nationalisa-
tion should not mean bureaucratisa-
tion I think this is bound to mult 
in an increasmg number from the 
bureaucracy, that is, the number at 
people who are engaged in any nation* 
al sector ‘Bureaucrat' is a bad word 
in the sense that there is a history 
behind it, so, if I may say, there will 
be an increase in the number of peo-
ple who are employees of Government 
cither d rectly or through these State 
undertakings or some sort of public 
functionaries—you may call them 
bureaucrats or employees or public 
servants, or give them any name; but 
nationalisation does mean an increase 
in the number of people who are in 
Government service either directly or 
through these State undertakings So, 
merely to pick up b  phrase of that 
nature perhaps does not do justice to 
the organisational aspect

Shrimatl Rena Chakravartty: The
point is that engineers and technicians 
can also be taken over on the direc-
torate, without having actually the 
private set tar poop e Of course, those 
who have direct interest m the private 
sector ccrta nl> should not be taken 
m, we ent rely agree with the hon 
Minister on that point But can the 
engineers and other technical people 
not be taken over on the board of 
direttors’

Sardar Swaran Singh: I do not join 
issue on that score, I am one with the 
lady Member when she says that we 
should have as large a number of tech-
nical people as we can But technical 
people need not necessarily be techni-
cally qualified in mining, a though we 
have taken care to include now m the 
board of directors a mining engineer 
who is connected with another public 
undertaking, namely the Smgareni 
collieries He is now a member of the 
board of directors There are also 
other people who can be said to be 
technically qualified, for instance, peo-
ple connected with the railways, such 
as members of the railway board. As 
you know, the rai'ways are consumers 
to the tune at one-third of our total
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production. People who are connected 
with the railways in a very intimate 
way can alio be termed technical peo-
ple. The general principle is accept-
able, but it is not always possible to 
find technical people to man the direc-
torate. But effort in that direction, is 
always continuing. So far as the prin-
ciple is concerned, as I said, it is un-
exceptionable. The only difficulty is 
a real one, of finding appropriate men 
from the technical fields who could 
be put in these positions.

We have to remember that so much 
has to be done on the technical s<de 
itself that it is not always a very safe 
proposition to urge that by taking a 
mining engineer who is do.ng the 
actual mining and by bringing him on 
to the managerial side we could make 
a greater use of that limited technical 
manpower. In all these cases, an ar-
rangement has to be struck by which 
the best use is made of the limited 
number of high'y qualified people in 
the technical field. I do not dispute 
the principle; the main question is the 
availability of suitable type of men.

We should also remember that so 
far as the board of directors is con-
cerned, apart from the technical side, 
namely, the development of the mine, 
there is such a thing as the non-mine 
side, if 1 may use that rather loose 
expression, namely, organisation of 
sale, purchases, the personnel side and 
labour matters. For dea'ing with 
these, effort has to be made to take 
people. For instance, on the board of 
directors we have got a well-known 
labour leader, whose presence on the 
board has been a source of great 
strength.

Shri S. M. Banerjee (Kanpur): Who 
is that?

Sardar Swaran Singh: His name is 
Shri Kanti Mehta. He is a well-known 
trade union worker in the coal fields. 
{Interruptions) . Is he persona non 
grata with my hon. friends opposite?
I hope not

Shri T. B. Vittal Rao: Certainly not, 
though he does not belong to us.
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Sardar Swaran Singh: Then some- 

thing was mentioned with regard to 
the profits that had been made by the 
National Coal Development Corpora-
tion. 1 must concede that hon. Mem-
bers have been somewhat charitable 
They have themselves given the 
reason why it has not shown the profits 
that it normal.y should. There is the 
well-known case of the Giridih colli, 
ery. It is, I should say, a mat* 
ter of annual recurrence, arguments oc 
the other side being the same and thi 
reply of my Ministry also being th< 
same. So we are Qot advancing except 
that Giridih is a typical case which, 1 
think, is the biggest justification fox 
having mining as much in the publit 
sector as possible. Any private col* 
liery company working a colliery like 
Giridih must have abandoned it long 
ago and must have written off the 
good quality coal that is there. I thinfc 
it was Shri Rameshwar Tantia who 
was comparing the cost of production 
m Bokaro and Giridih. I would not 
give any arguments in reply; I would 
request the hon. Member to go to 
Giridih and Bokaro Then he will see 
the difference. 1 think Bokaro has a 
very fine seam. Some of the foreign 
visitors to this country say that if 
India can have a seam like Bokaro 
seam, we should really be thankful to 
Nature for giv.ng us such a nice seam. 
It is a very very thick seam and the 
over-burden is very little. You re-
move a little over-burden and by 
mechanised means you go on mining. 
The cost will be very little. But in 
Giridih, workmg conditions are so 
difficult; you have to go very 
deep. When mined in very 
difficult cond tions, the cost of produc-
tion cannot at all compare. I can com-
pare those things which are compar-
able, where the conditions are com-
parable, but I cannot compare one 
wi*h the other in the matter oI cost of 
production because the working con-
ditions are entirely different.

It is true that so far as the Giridih 
coFiery is concerned, it has brought 
us to the brink of impatience, if I 
may use that expression, because we 
are incurring very heavy loo. We 
are running it became of two reasons:
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one u  that the Quality of coal it good, 
and the second is that it employs a 
fairly large number of workers, and 
in any context in our present think-
ing—which, 1 think, is in the right 
direction—we cannot think of taking a 
step which throws out of employment 
thousands of workers

Shri A. C. Guha: They can be 
shifted to other collieries

Sardar Swaran Singh: They can be 
shifted One method Is that we might 
perhaps increase the price of coal I 
have no reason to think that there 
will not be buyers even at a higher 
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that temptation bccause of a variety of 
reasons We thought that, perhaps, 
the losses of one might be met by the 
profits m the other and in that way we 
have been attemptuig to raise coal 
from this col iery

A point was made about the Tech-
nical Committee that was appointed I 
think some of the recommendations of 
that committee were actually follow-
ed It has been mentioned that by 
increasing the size of the tubs we 
could increase the productivity I am 
not sure if there was any controversy 
between labour and the employers on 
that score If there was none, then, 
this at least is something which can 
be implemented straightway I will 
look into that aspect

Shri T B. Vittal Bao: The Union 
has agreed to that

Sardar Swaran Singh: That will be 
a step m the right direction and we 
can do really something to minimise 
the losses

Then, the usual type of points about 
the autonomy of these undertakings 
have been raised A balance has to be 
struck between autonomy and the 
oesire of Parliament to retain itg con-
trol If Parliament expects to retain 
its control then it will have to func-
tion through the headquarters But 
the intention of Government has al-
ways been to decentralise as much as

Corporation

possible and to delegate as large a 
measure of responsibility to thase 
State undertakings it  is consistent 
with the discharge of Parliamentary 
responsibility. If Parliament, in their 
generosity, are less inquisitive about 
certain aspects which are matter* of 
detail, then, I think, a healthy conven-
tion will grow from year to year and 
a larger measure of delegation would 
be possible And if they are a little 
ungenerous and if we are always on 
the mat and we are expected to explain 
things over which we are not expected 
to exercise control, then, it is not easy 
to cxecute and perform Always some 
balance has to be struck.

I do not deny the desirability of ade-
quate parliamentary control on broader 
matters of policy But, so far as the 
actual administration and execution of 
work is concerned, that has to be left 
with the undertakings And, I would 
like to assure the hon House that it 
is not the intention of Government to 
retain any powers with them which 
would in any way come in the way of 
the expeditious disposal of the work 
of the National Coal Development 
Corporation or for the matter of that 
of any other State undertaking

1 have ventured to cover some of the 
sal ent points that have been raised by 
hon Members There are many others 
and I should like to assure the Mouse 
that we will benefit by the observa-
tions that have been made by the hon 
Members with regard to the working 
of the Corporation.

r *  *rt . w m
| ftp *

3 fcfti % fart 
ijfTTwrc *fr, *rsf A *
s*  *  ^  j s  y rrPMrc 
st#  i A fa r  &

***** *  wt irif
3  sq jt *  *f!T  faRTTT^F farO T fipTT I

f*wai | i



Corporation

w m  **•* 8RAVANA S3, 1881 (SAJCA) Report of Notional 2368
^  Coal Development

v ftf froprr % «pr*
w t t

^stot jitt 1 1 im  « : Tcfe «n »  fir 
fan , rit « n f t  *» m  ft t
<mr t  1 i p ' j j t f t  * ?  t o t  jp n  * y  
?nw w r  w —*s »£*ro>r jprmv 
mm *pt 1 % T f t  Hra * f^ r  ftnj #

fc, S n W  # *2 * >ft HTSfor HTW, 
n«ft ?rw V” ?^Rf |, aftft *tar.

WW W* 3T5T TT ^rffiT I, 
fjRf if (t WT8TT % 'tTff ZW
% *»T #  9TRTT | <rtfr ShR^TF^*

^  amrr fc 1 wf*w V*
* n fw rfr * r  #  w  §  **  »t5  ^
? $  tst sf*t ftp w tft  ^ r  3  r a t  ffr 
arrar | ,  ^  v r f^ R h r  * t
JflST 3*T *f ;EHT STTcTT tfc I * p r  s*r *T 
t o  ^tr $ *m  5* ^ r  vrm 
qf «r<mr v n ?  ^  v r  w r  3 *  *  ^  
$, <fr «rrpfV *r^r vnrfTT & **
* t  #  s^rm T, n? t t  w  * §  
£  f lW  ft  33 3 *Tra1f ^f?T?i!TI 
grm 1 ssfatr {ipr *fr s? srfar 2 
f t  vrf̂ raxhr sft fn f % srr̂
T n fa m  tifr fr o  ?ncs & ?t, 3W

a w  ft* n  ^  1 

jpft u^r j t  3 ^  f t  $ !zt
% wwfiwt ^t, 3Ttft ’FTTt-
v r  *  ^  gt? t ,  * ?  *PTT (w T?  •Tift 

1 * m f t  «sfa?ft * $  m f f  *
f^ r, ;a * ft  ^  t  f t  VTTtVR
i f  m  grr <ii^fim  v t snf^r $ iz t
%f5WT3rR t vrffan ^ *rR̂ ft 
f^ i} , aftft fsnMa ^ §^t<  |, *n 
t ft fp tft  yn jK  t ,  ^ r  ^  f^TT «TT W IT  

^ t faR VtvT-<TRrir (• ^  
ftruT 3rr ^wbt 1 1 ^ f t r  f ^ r  ’f t  v tfr- 
HTf?! i  firs f t '* T̂T ̂
<nnw ’THfrfftfhs', ’ n ^ r  sim’m  vr 

a fH T ^  ^  *n(t wRt 1

#  #  sitw rtt % f lw r  «ftr 
n f r r r  ift  f t f o f t  ir
ftwT * t  1 fprfr wm A # ^  «ft
f t  ^  | ~ ^ r  Twfe

5RIV |  1 v i f ^ d  w t w  | ,  
gn ^ m r t  vm  i  %ftr ^-fiftpft 
5^  vr ^rf w t   ̂ 1 ^r^tartw 
5 f f t  ^ r fg t  1 ^  f«R ^  f^ rt^  v o t t  
f t  {*Tfr*t vrfW t # aft <rr?r to t  
^ r r  I ,  ^qr % t& t r  « f f 5rsrf 
srTJft ’a n f ^ . s f r c R f t ^ f f t f W  3T5 
^ H? TO  ft m r̂, fjfjft SFT 
vr^nr^hr F̂ i^to »ft-0 ito *  o «tr^nrr 
5TOT 3 tto, 1T5 ^repjhr i m  ^ ff  
| I ^ 7? f t  ATT
<tf»w 1 t o t  *rafaf t  ^ r  ^ m it 
$  1 i p r  * r v r  y r  vy^PRt^r ?w- 
f M t  M  I ,  ?rt snf# ? fa x  ^  j f f f t  
«tt? «pt vrfsp R h r v t  m^pft 1 
* ■vft «f^ft f t  ^ rrft  f s f a y gg  v # n r< t  
t, |*r mfirA ?tftw 1 sfRwr: ?nr 
vsi t. ?Rftr im r

t  I CraFTT  ̂ ^  5ft ^  %T- 
<TC *flHI ^ *At  IfTs 5t# ft*
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Mr. Speaker: I will sow put the
question to the vote at the Houae. 

The question is:

‘*11181 this House takes note of 
the Annual Report of the National 
Coal Development Corporation for 
the year 1957-58, laid on the Table

Corporation 
of the House on the 17th February, 
1959.”

The motion xoat adopted.
17J» hr*.

The Lok Sabha then adjourned HU 
Eleven of the Clock on Friday, 
August 14, 1959/Sravana 23, 1981
(Saka).




